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I, the Chainn.an of the Committee on Private Memben' Billa and ResolutiODI having 
been authorised by the C-ommittce, present on their bcfialf this their Twenty-sixth llepon. 

2. The Committee met on the 16th September, 1965 to con.sider allotment of time 
to the Rcsolutiom set down in the List of Business for Friday, the 20th September. 
1965. 

5. The Members whoec reaolutions had been included in the List of Businels for 
the 20th _September, 1965 had been invited to present their views on the reeolutions 
before the Committee. Shrimati Sharda Mukerjee, Shri Bhakt Danhan and Dr. M. S 
Aney attended the aiuing. 

4. The Committee recommend the allocation of time as follows :-
(I) Resolution regarding Pensions for Armed Services. 1 hour 15 minutea. 
(2) Resolution regarding Inquiry on the debacle on the I hour. 

India.china border. 
(S) Reaolution regarding Arrean of pay of I.N.A. l hour. 

penonnel. I 

(4) Resolution regarding Culture. language and literature l hour. 
of SindhU. 

NEW DEUU; 

Se;temlHw 16, 1965. 

Bhadro 25, 1885 (Sola) 

S. V, KRISHNAMOORTHY llAO, 
Clurinnon, 

Committee on Private Mcmahen' 
Bills and Resolutions. 




